[List of cases where Case Management Hearing was held during the month of May-2024

Sr.Court
No
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Case No.
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Registratio Name VS

n
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Name

ISH. SANJEEV KUMAI

IAGGARWAL,
WUDGE
ICOURT)-01

DISTRICT
(COMMERCIAL

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit it of Written
Evidence Arguments

Oral
Argumeni
s

Other
tages/Hea
ring Date

1301, uit for(CS COMM-26.09.2022 |[LOKDHUN  |------ [17.05.2024 |07.06.2024/07.06.202 [03.07.2024 |03.07.20 |-------
[Extension[Recovery [2250/2022 [TELEMEDIA 24
Block, Tis| [PVT. LTD. VS|
[Hazari IM/s. SHREE
[Courts, [DURGA
Delhi IMULTI
[TRADE PVT|
i Tn
301, [Suit for,CS COMM-+23.11.2023 [PRATEEK  [-------- [15.05.2024 |06.06.2024/06.06.202 [12.07.2024 [12.07.202[------
[Extension[Recovery l1515/2023 PAIN VS| l la
Block, Tis| ISANJAY
[Hazari JARORA
ICourts,
IDelhi
1301, [Suit forCS COMM-26.11.2022 JANIL KUMAR 08.07.2024[22.07.2024[22.07.202 [07.08.2024 [07.08.20
[Extension[Recovery [2562/2022 IGARG VS| 24
Block, Tis| [LOKESH
[Hazari [KUMAR
ICourts, IGARG
IDelhi
I301, [Suit forCS COMM-21.08.2021 [|SIR  GANGA|------- 06.06.2024[10.07.2024 [10.07.202 [29.07.2024 [29.07.20 |-----
[Extension[Recovery [2902/2021 [RAM a4 24
Block, Tis| [HOSPITAL VS|
[Hazari IVIMAL
ICourts, KUMAR
IDelhi
i301, [Suit for,CS COMM-/03.03.2023 [CAPITAL  [------—-- [11.07.2024 [25.07.2024 [25.07.202 [06.08.2024 |06.08.20 [--------
[Extension[Recovery  [399/2023 ICABLES 23 24
Block, Tis| [INDIA  PVT|
[Hazari [LTD. VS|
[Courts, INATASHA
Delhi ICONSTRUCTI
ION
i301, [Suit forCS COMM-/05.11.2022 [WOLTERS  [---------- 03.07.2024/26.07.202426.07.202 [13.08.2024 [13.08.202f------
[Extension[Recovery [2453/2022 [KLUWER - 4 la
Block, Tis| [NDIA  PVT|
[Hazari [LTD. VS|
ICourts, JAMIT BOOK]|
Delhi ICO. LTD.
1301, [Suit forlCS COMM-[27.04.2023 [HARI OM VS.[20.05.20(08.07.2024[12.07.2024 [29.07.202 [27.08.2024 [27.08.20 |------
[Extension[Recovery [702/2023 ISATENDER |24 24
Block, Tis| IKUMAR
[Hazari
[Courts,
IDelhi
1301, [Suit forlCS COMM-{03.03.2023 [PRAVEEN - [22.07.2024 [22.07.2024[22.07.202 [14.08.2024 [14.08.202}-------
[Extension|Recovery  |400/2023 [KUMAR JAIN| u l4
Block, Tis| [VS. SMOOTH|
[Hazari IMOTORS
[Courts,
IDelhi
1301, [Suit for,CS COMM-05.05.2022 [NORTHEX 01.07.2024 [30.07.202430.07.202 [20.08.2024 [20.08.20 [------
[Extension[Recovery  [1199/2022 JAND CO. VS| 23 24
Block, Tis| ISUMANJEET
[Hazari KAUR
[Courts,
IDelhi
i301, [Suit forlCS COMM-o1.11.2023 [RAMESHWAR [18.07.2024 [24.07.202417.08.202 [03.09.2024 [03.09.20
[Extension[Recovery [1458/2023 [LAL  FOODS| 4 24
Block, Tis| [PVT. LTD. VS|
[Hazari [KAPASAN
ICourts, JAGRO  PVT|
Delhi [LTD.
301, [Suit forlCS COMM-22.12.2021 [HIND FOILS}--------- [22.07.2024(05.08.2024/05.08.202 [21.08.2024 [21.08.202}--------
[Extension[Recovery |5473/2021 [LLP VS| la
Block, Tis| INESTOR
[Hazari [PHARMACEU
[Courts, [TICALS LTD.
IDelhi
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2 |[SH. RAJESH KUMAR GOEL, 1306 ICS(COMM) [1232/2023 [14.09.2023 [M/S A.KJ06.05.20WITHIN 10[28.05.2024/04.06.202 [15.07.2024 [25.07.202|
[DISTRICT JUDGE| [BROTHERS |24 IDAYS u
((COMMERCIAL COURT)-02 S M/§

IGAURAV
[TRADERS
06 ICOUNTER  [18/2023 24.03.2023 [KARTIK 22.05.20[07.06.2024(06.07.2024/08.07.202 [09.08.2024 [12.08.202
ICLAIM CONSTRUCTT [24 23 T 28
N \E [31.07.2024]
[TOMER
JELECTRICAL
1306 ICS(COMM) [|5489/2021 [22.12.2021 [M/S TOMAR22.05.20/07.06.2024/06.07.2024/08.07.202 [09.08.2024 [12.08.202|
[ELECTRICAL |24 n TO| n
S M/S| 1.07.2024]
[KARTIK
ICONSTRUCTI
N CO.
1306 ICS(COMM) W©3/2024 08.01.2024 [M/S SHANTI[22.05.20/07.06.2024/06.07.2024[08.07.202 [14.08.2024 [21.08.202
ISWAROOP 24 28 T 28
INIKHIL 1.07.2024
[KUMAR \E
[BHATIA
ISTORE
1306 ICS(COMM) [1608/2023 [19.12.2023 [MANISH 20.05.20[05.07.2024[05.07.2024[16.07.2024/09.08.2024 [21.08.202]
ISUKHIJA  VSj24 [26.07.2024[26.07.2024 [31.07.2024] 2
IMUNICIPAL
ICORPORATIO
IN OF DELHI
06 ICS(COMM) [789/2023  [11.05.2023 |RADHIKA 29.05.20[05.07.2024(05.07.2024[12.04.2024}14.08.2024 [24.08.20
ISALES CORPN|24 [26.07.2024[26.07.2024(02.08.202 24
S M/S k
IDESIGN N|
IGLASS INC
I3 [Sh. ILLA RAWAT, DistriciCENTRAL 1303, Suit forCS COMM22.01.2024 [SALEK 13.05.20 [ 1.07.2024 19.07.2027 [19.07.202--------
udge, Commercial Court-03 tension[Recovery  [133/2024 ICHAND  V/Si24 (6]
lock, Tis| IMCD 10.07.2024
[Hazari
(Courts,
[Delhi

l+ MS ANIL KUMAR SISODIAJCENTRAL [304 [RECOVERY [CS 04.07.2023|GLOBUS 14.05.2 [PE- [BEFORE |[BEFORE [BEFORE [28.08.2 [NIL
[DISTRICT JUDGE), [EXTENSI COMM)98 [TRANSITOS [024 [22.07.202[PE- [DE- 128.08.202 (024
ICOMMERCIAL COURT-04 [ON lo/2023 [PRIVATE %3 &23.07.202(05.08.20 B

IBLOCK ILIMITED VS, [23.07.2024 124
THC ICMR GREEN| u DE-|
[DELHI [TECHNOLO 5,06,07.
IGIES LTD [08.2024
04 [IRECOVERY [CS 11.11.2022 [CANARA 21.05.2 [PE- [IBEFORE- BEFOE- [BEFORE- [20.08.2 [NIL
[EXTENSI COMM)- ANK  VS./o24 [16.07.202 [16.07.202/01.08.20 [20.08.202(0224
ION [2487/2022 EEPAK 4 ANDY 24 4
[BLOCK ‘OSHI [DE-
THC INCE 101.08.202]
[DELHI IDECEASES %3 &
[THROUGH 02.08.20
lre  romoar
04 [RECOVERY [CS 16.02.2024 [PAWAN 22.05.2 [PE- [BEFORE- BEFORE-BEFOE- [02.09.2 [NIL
I[EXTENSI COMM)- IKUMAR 024 107.08.202/07.08.202{23.08.32 [02.09.202(024
ION [249/2024 HARARA %3 &4 1024 4
[BLOCK S. (09.08.20
THC  ANJEEV 24 DE-|
[DELHI UMAR [23.08.202
HHATWAL %3 &
o
04 [IRECOVERY [CS DJ-04.11.2020 [MANOJ 27.05.2 [PE- [BEFORE [BEFORE [BEFORE- [08.08.2 [NIL
[EXTENSI 1632/2020 UMAR VSo24 [16.07.202 [PE- [DE- 8.08.202/024
ION /S AV 4 &16.07.202 26.07.20 |4
[IBLOCK NFRASPAC 18.07.20244 24
THC PVT. LTD. %3 DE-
[DELHI [26.07.202
4,

I5 [SH. UMED SINGH GREWAICENTRAL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05

6 |[SH. NIKHIL CHOPRA, DJ|CENTRAL uio ICS (COMM) |2642/2022 [06.12.2022 [BASHESHAR [27.05.20[PE- 21.08.2024 [28.08.202 [30.08.2024 [30.08.20 [NA
ICOMM-06 TIS HAZRI COURT| [LAL VS. AMITj24 21.08.2024 h o4
ICENTRAL DELHI [KUMAR IAnd

2.08.2024]
DE-
28.08.2024]
IAnd
o
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k1o ICS (COMM) |4941/2021 [25.11.2021 [ICICI =~ BANK|22.05.20[PE- [17.09.2024 |07.10.2024§22.10.2024 [22.10.202|
ILTD. VS. BOBj24 [17.09.2024 k
[ROBERT IAnd
IFERNANDEZ 18.09.2024
DE-
7.10.2024
IAnd
Q.
Ko ICS (COMM) [1251/2023  [20.09.2023 |[VISHAL &30.05.20[PE- 23.09.2024[21.10.2024[28.10.2024 [28.10.202]NA
ISONS VSi24 23.09.2024 k
PVAISHREE IAnd
VEWELLERS [24.09.2024
21.10.2024
IAnd
k1o ICS (COMM) |2674/2022 [13.12.2022 [CORONA 21.05.20 [PE- [11.09.2024 [NA INA INA INA
IREMEDIES |24 11.09.2024
[PVT. LTD. VS|
'ANDANA 17.09.2024
IGUPTA And
[21.09.2024
7 [SH. MUKESH KUMARICENTRAL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07
I8 [SH. AMIT KUMAR, DISTRICT|Central I308EXTEN|RECOVERY [CS-15/24 [21.12.2023 [MANISHSU (06.05.2|PE15.07.2|PE [DE IBEFORE [29.07.2 [NIL
WUDGE, COMMERCIAL ISION' [KHIJA  VSo24 024 EFORE [BEORE [29.07.202 (027
ICOURT-08 [BLOCK IMCD 16.07.2027E6.07.202 23.07.20 4
[THC %3 D! 24
22.07.202
23.07.202|
I308EXTEN|RECOVERY [CS-1084/23/03.01.2024[M/S DINESH|09.05.2[PE [PE [DE IBEFORE [05.08.2 [NIL
ISION ANITARY (024 22.07.202[BEFORE [BEFORE |05.08.202(024
IBLOCK S M/S| 4 23.07.202[24.07.20 |4
[THC NDUSTRIA 23.07.202}4. 24
4 DE|
‘ONSULTA 29.07.202)
CY 4
08EXTEN[RECOVERY (CS-89/24 [22.07.2023|RACHNASA (10.05.2 [PE IPE [DE [IBEFORE [09.08.2 [NIL
ISION AR VSjo24 22.07.202[BEFORE [BEFORE |09.08.20: 4
IBLOCK 'YARE LAL 4 26.07.202/02.08.20 4
THC DRESH 26.07.202)| 24
la D
29.07.202
@ o
30BEXTEN|RECOVERY [CS-165/24 [29.01.2024|STATE 13.05.2 |PE [PE [DE [BEFORE |05.08.2 [NIL
ISION ANK OFo24 22.07.202[BEFORE [BEFORE |05.08.202/024
[BLOCK NDIA VS| 4 23.07.202[26.07.20 |4
THC UMAN 23.07.202] 24
EVI I D
26.07.202
la FIN]|
ADC
I308EXTEN|RECOVERY [CS-1236/23[15.09.2023 [TIRUPATI  [14.05.2 [PE [PE [DE [BEFORE [13.08.20[NIL
ISION ETALS VS024 [25.07.202BEFORE [BEFORE [13.08.202 [24
[BLOCK ITECH 4 0.07.202/06.08.20 4
THC XTRUSION 130.07.202 24
lLLP la D
05.08.20
24
Lo
19 [SH. DEEPAK GARG ,Central ICS ICS/COMM/71[01.03.2021 [RISHI RAJ[13.05.2024 IPE WITHIN |[WITHIN n requeston request|
IDISTRICT JUDGE,| (COMM.) |5/2021 Vs 01.06.20[THREE [THREE lafter  thefafter the|
ICOMMERCIAL COURT-09 [YOUTUBE 24 WEEKS WEEKS conclusion jconclusion
ILLC  AND| f evidene fof evidene
IORS
ICS ICS/COMM/14[30-10-2023 [POLYLAM [15.05.2024 IPE WITHIN |[WITHIN n requeston request|
(COMM.) [38/2023 [PRINTERS P| 08.07.20[FOUR IFOUR lafter  thefafter the|
ILTD \E 24 &WEEKS [WEEKS [conclusion fconclusion
[RACHNA 09.07.20) f evidenejof evidene
VERSEAS 24 DI
[PVT LTD 131.07.20
24




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

ICS ICS/COMM/1518-11-2023  [Dhiraj Jain}22.05.2024 WITHIN jon requeston request|
(COMM.) [00/2023 Vs Ani 12.07.20 [FOUR I[FOUR lafter  thefafter the|
[Kumar 24 DEWEEKS EEKS  [conclusion [conclusion
IGupta 29.07.20 f evidene fof evidene
24
ICS ICS/COMM/1611-07-2022  [M/S TULLIOj22.05.2024 IPE IEVEIDENCIEVEIDENC[EVEIDEN [EVEIDENC
(COMM.) |99/2022 IGIUST 11.07.20 [E WILL BE[E WILL BECE WILLE WILL BE|
ISRLNOW 24 TO [RECORDI [RECORDI [BE [RECORDIN}
[KNOWN AS| 18.07.20 NG ING IRECORDI |G BEFORE|
IGAPI 24 DEBEFORE [BEFORE NG ICOURT
[SERVICES 01.08.20|COURT ICOURT IBEFORE [COMMISSI
ISRL Vs M/§ 24  TO[COMMISSI[COMMISSIICOURT |ONER,
I __TDIA o ATZD ATZD onnureclpupapT
ICOUNTER |COUNTER  [22-12-2023 [SEDAN 22.05.2024 IPE WITHIN |[WITHIN n requeston request]
ICLAIM ICLAIM/77/20 [ENGINEERI 11.07.20 [FOUR IFOUR lafter  thefafter  the|
22 ING 24, WEEKS [WEEKS [conclusion fconclusion
[ENTERPRIS 12.07.20 f evidenejof evidene
[ES AND| 24 DE|
JANR. \E 20.07.20
IARANKA 24
INDITCTDRIE
ICS ICS/COMM/8 15-05-2023 [ARANKA  [22.05.2024 [|PE WITHIN  [WITHIN n requeston request|
(COMM.) [o1/2023 INDUSTRIE 11.07.20 [FOUR IFOUR fter  thefafter the|
IS PRIVATH 24, WEEKS [WEEKS [conclusion fconclusion
ILIMITED V§ 12.07.20 f evidene of evidene
ISEDAN 24 DE|
I[ENGINEERI 29.07.20
ING 24
[earTERDRIC
CS ICS/COMM/2 [06-02-2024 (Surrender [22.05.2024 [PE WITHIN [WITHIN n requeston request|
(COMM.) |o5/2024 [Mohan Jai 08.07.20FOUR I[FOUR lafter  thefafter the|
Vs Space] 24,09.07WEEKS  [WEEKS [conclusion fconclusion
[Offset 2024 lof evidene fof evidene
IDE
29.07.20
24
[CS ICS/COMM/15}15-12-2023  [Pet Kraft30.05.2024 [PE WITHIN |[WITHIN n requeston request|
(COMM.) |91/2023 [Through It 18.07.20 [FOUR IFOUR lafter  thefafter the|
[Partner S 24,19.07[WEEKS  [WEEKS [conclusion jconclusion
Ayan  Ala (2024 f evidene of evidene
Vs Ankur IDE
IGoyal, 06.08.2
[Proprietor 024
InY Nai
ICS ICS/COMM/15[]27-01-2024 [Rs Livg30.05.2024 |PE WITHIN [WITHIN fon requesfjon request|
(COMM.) [8/2024 Media 18.07.20 [FOUR IFOUR fter thefafter  the]
[Private 24,19.07[WEEKS  [WEEKS [conclusion jconclusion
[Limited V4 2024 f evidene of evidene
[Directorate IDE
f 07.08.20|
[[nformation 24
And
ICS ICS/COMM/3 [24-09-2021 [RAJESH 131.05.2024 IPE WITHIN  WITHIN n requeston request]
(COMM.) [557/2021 ICHANDER 23.07.20[FOUR [FOUR lafter  thefafter the|
IKATYAL V§ 24,25.07 WEEKS EEKS  [conclusion [conclusion
[THE 2024 f evidene jof evidene
IORIENTAL IDE
[[NSURANCE] 29.08.2
ICOMPANY 024
L Tn
1o [SH. AJAY PANDEY Central 1307 ICivil ICS 05-09-2023 [M/S R.K{o1-05- |- --- F--- F--- -—- ---
IDISTRICT JUDGE | COMM)/122 IGOEL ABHEY]2024
ICOMMERCIAL COURT 13/2023 [KUMAR JAIN|
Vs
IMUNICIPAL
ICORPORATIO
IN OF DELHI
1307 (Civil ICS 02-12-2022 [ZAFARUDDIN[02-05- |--- - F--- |- - -
COMM)/26 [PROP  M/S024
7/2022 [TIME
INTERIO (D)
PVT LTD V:
IPACIFIC FIRE|
ICONTROLS
loprvzATE
307 (Civil ICS 26-05-2023 [HERO 14-05- |--- - — |- - -
COMM)/85 INVESTCORP [2024
l2/2023 [PVT LTD AND|
JANR Vs
IMAYANK
JAIN
1307 (Civil ICS 06-05-2022 [M/S SHAGUN[17-05- |--- - F--- F--- - -
COMM)/12 [ENTERPIRES [2024
[7/2022 [ES PVT. LTD|
s M/
ISHRIRAM
[PACKAGING
[INDUSTRIES
1 (SH. SANJAY SHARMA ,Central 1310 ICS (COMM) [CS (COMM)200j05-02-2024 [Ramesh  Brijj04.06.20F IPE  closed|As pert
[DISTRICT JUDGE, [Lal Santani Vsi24 n rder,
ICOMMERCIAL COURT irender 104.06.2024{defendant
[Kumar Jain IDE- will file]
13.08.2024 [affidavits
f
[witnesses
athi T



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) [CS (COMM)/164j30-08-2019 [ALSTONE [17.05.20
[[INTERNATIO [24
INAL Vs HI]|
ILEAD
[INFOTECH
[PVT. LTD.
10 ICS (COMM) [CS (COMM)/145131-10-2023 [UNITED 17.05.20 - - =
INDIA g
INSURANCE
ICOMPANY
ILTD Vs AIR|
ICARGO
ISERVICES
Irp AnreDADT
1310 ICS (COMM) [CS(COMM)/513j04-12-2021 [M/S SHANTI21.05.20 |- IPE- |As pey]
[INDUSTRIES |24 l05.06.2024/order,
s M/ [Plaintiff &]
CHIRAG idefendent
[ENTERPRISE will file]
IS ist off
witnesses
ithin v
1310 ICS (COMM) [CS(COMM)245h15-02-2024 [Shishpal Vsf22.05.20 [PE- IAs pe
IMunicipal 24 6.06.2024forder,
ICorporation Off [Plaintiff
IDelhi nd
[Defendant
il filg
ist off
1310 ICS (COMM) [CS (COMM)/331j27-01-2022 [RAVINDRA  [27.05.20} IDE- IAs peq|
[KUMAR 24 8.07.2024forder,
ISHARMA Vs [Plaintiff
IM/S ENGLISH| nd
[PREMIUM IDefendant
no.3 will
ffile list off
10 ICS (COMM) [CS (COMM)207j06-02-2024 [Vikas Bansall27.05.201 [Esaminatio [
Vs Municipali24 & Cross-|
ICorporation Of| lexaminatio
IDelhi -
1.07.2024
1310 ICS (COMM) [CS(COMM)/532)16-12-2021 [R.S. ALLOYS|28.05.20} IPE- IAs peq]
s EXCEL HIH{24 12.07.2024 jorder,
[TECH PVT| [Plaintiff
ILTD. nd
[Defendant
il filg
ist off
2 [SH. RAVINDER BEDI,Central ko1 [CS(COMM) [B97/2024  [22.03.2024 |[MUKESH 29.05.20
[DISTRICT JUDGE), ICHAND V/S24 FOR|
ICOMMERCIAL COURT IPARAMJIT  |(PE-
[SINGH & ORS [04.07.20]
24 &
[12.07.20
l24) DEA
Loz
13 [SH. SANJEEV KUMAR|Central
SINGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT
14 SH. ASHUTOSH KUMAR,West 201 ICS (comm)  [672/2023  [14-09-2023 [SHRI 22-05- [Nil [23-07- mil Inil il mil
[IDISTRICT JUDGE| [Extn Block [DHARAM 2024 2024
I((COMMERCIAL COURT) IKANT PROP,
loF M/S|
ISAURAV
[ENTERPRISE
ISVs. SHRI,|
foun
ICS (comm) 98/2022  [31-08-2022 [MERCURY 14-05- |Nil [28-05- il il il il
ILABOR PUMP]2024 2024
ICOMPANY
s.WEB TECH|
[ENGINEERIN
IG PVT. LTD|
JAND ANR
ICS (comm)  [711/2023 27-09-2023 [Dinesh Kumaro2-05- [Nil [27-05-2024nil Inil il il
[Rana Vs {2024
eecamm Infra]
solutioln  Pvj
ILtd and anr
15 MS. HEMANI MALHOTRA,West 209 ICS COMM |588/2023 [08.08.2023 [M/s United02.05.20[16.05.2024 [09.07.2024(09.07.202 [NIL INIL 16.07.204
[DISTRICT JUDGE| [Extn Block ISteel Vsf24 23 nd
I((COMMERCIAL COURT)-02 IMultiwings 130.07.2024
[Elecric LLP P.E
[23.08.204
nd
[29.08.2024]

cop N



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#

Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS
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Name

81/2021 24.11.2021 ishal  Guptalo4.03.20[NIL [15.07.2024 [15.07.2024|N1L 2.07.2024
s. Shiv Shaktij24 for PE and|
[Packmail P Ltd| 6.08.2024
and
13.08.2024
or D.E

16 SH. DIG VIJAY SINGH,West
IDISTRICT JUDGH
(COMMERCIAL COURT)-03

7 |[SH. SANJAY JINDAL,West
IDISTRICT JUDGH
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West
WUDGE (COMMERCIAL
ICOURT)

ho [SH. NARESH KUMARWest
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL|
ICOURT)

20 SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM)  |[218/2023 [i5.04.2023 [BIZ AD[29.05.20WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
[IDISTRICT JUDGE| IOPTIMISER |24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
((COMMERCIAL COURT)-01 [PVT. LTD. VS| EEK WEEK IGIVEN [T/

JALLIED 131.08.2024
IMEDIA
INETWORK
[PVT. LTD.

ICS(COMM) |13/2023 04.01.2023 [RIPON 22.05.20WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
INANGIA  Vsi24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
IM/S  ESVEE EEK WEEK IGIVEN [T/
[FORWEAR [23.07.2024
[INDUSTRIES

ICS(COMM) [558/2020  [11.11.2020 [SUNGLOW  |20.05.20WITHIN |WITHIN |NOT IDATE NOT|DATE [FINAL
ICAPTIAL 24 NE NE [FILED IGIVEN INOT JARGUMEN|
ISERVICES WEEK WEEK IGIVEN [T/
ILTD. VS. 5.09.2024
RAKESH
[BHANSALI

ICS(COMM) [228/2023  [17.04.2023 [NIRMAL 18.05.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
IMARBELS 24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PVT. LTD. VS| EEK WEEK IGIVEN [T/
IM/S [07.09.2024
[INDUSIND
[BANK  AND|
JORS.

ICS(COMM) [322/2023 27.05.2023 [CESTA 16.05.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
ISHIPPING 24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
[PVT. LTD. VS| EEK WEEK IGIVEN [T/
IBALWINDER 131.08.2024
IKAUR

ICS(COMM) 35/2022  [19.07.2022 /S MANAN[14.05.20 WITHIN WITHIN [NOT IDATE NOT[DATE [FINAL
[ENTERPRISE |24 NE NE [FILED IGIVEN INOT IARGUMEN|
S Vs, M/S EEK WEEK IGIVEN [T/
ISHIVAM [24.08.2024]
JUDYOG PVT,
ILTD.

ICS [1182/2018 [18.12.2018 [|S K AGARWAIL}10.05.20 [WITHIN WITHIN _|[NOT [DATE NOTDATE [FINAL
AND CO VSJ|24 IONE IONE [FILED IGIVEN INOT JARGUMEN|
[BHASIN EEK WEEK IGIVEN [T/
[NFOTECH [16.08.2024
JAND
[INFRASTRUC
[TRE PVT|
o

ICS(COMM)  [646/2023  [20.11.2023 [M/S 04.05.20(WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
[BLOOMSBUR [24 IONE IONE [FILED IGIVEN INOT IARGUMEN(
14 EEK WEEK IGIVEN [T/
[PUBLISHING 4.08.2024
[NDIA  PVT|
LTD. V. M
JARORA BOO%
AcDNOv




Sr.Court
No

21 [SH. VIDYA PRAKASH,
IDISTRICT JUDGH
((COMMERCIAL COURT)

District

INEW DELHI

Court
Room

Case Type

ICS (COMM.)

Case No.

347/2023

Date of Petitioner
Registratio
n

07.06.2023

Name VS
Respondent
Name

IPRAYAG
IPOLYTECH
IPRIVATE
ILIMITED
Vs

HARI O
[UDYOG AND)|

Date of Case Management Hearing

17.05.20
3

[FILED

MISC.
IAPPREAN
ICE
[24.09.2024]

ICS (COMM.)

525/2023

5.10.2023

Do
IONE ADy
IDISPLAY PVT)

I[HOLDER
kY

106.05.20]
24

ITHIN

EEK

ITHIN

EEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
18.09.2024

ICS (COMM.)

li57/2022

[11.02.2022

JARDEE MALI/
IMAINTENAN
ICE SERVICES
\PVT LTD

Vs

IPURSHOTTA
Ly capirg

04.05.20|
2]

ITHIN
IONE
EEK

ITHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
09.09.2024

ICS (COMM.)

134/2022

103.02.2022

v ASSET|
IRECONSTRUC]
[TION
ICOMPANY
LIMITED
Vs

UNIFIED|

lurornns

02.05.20|
24

ITHIN

EEK

WITHIN

WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
[28.08.2024]

[cs (connr,)

99/2023

[17.05.2023

\SIDDHARTH
IGUPTA
Vs
DARSHAN|
IKUMAR
IBAJAJ

02.05.20]
24

ITHIN

EEK

ITHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

MISC.
IAPPEARA
INCE
[13.09.2024

ICS (COMM.)

00/2022

l25.03.2022

M/S ™ BELAIIR|
[TRAVEL AND|
ICARGO  PVT|
ILTD

Vs

MS KOREAN|
JAIRLINES CO|

LT

01.05.20
124

TTHIN

EEK

TTHIN

EEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
[12.09.2024

ICOUNTER
ICLAIM

131/2022

[14.10.2022

OREAN
JAIRLINES CO,
ILIMITED
Vs

BELAIR|
[TRAVEL AND)|
ICARGO

[31.05.20
24

pprvATE

TTHIN
IONE
EEK

TTHIN
IONE
WEEK

INOT
[FILED

IDATE NOT|
IGIVEN

IDATE
INOT
IGIVEN

IMISC.
IAPPEARA
INCE
[12.09.2024

22 [SH. VINEETA GOYAL,|
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

INEW DELHI

INIL

[23 MS. SAVITA RAO, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

24MS. ANURADHA SHUKLA|
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

ISOUTH

6,
ICourt
[Block-T

Ne

ICommercial

ICS(COMM)
1309/2021

16.09.2021

ISWATI
IKAPOOR VS
IREGUS
IOFFICE
ICENTRE

01.05.20
24

[10.07.2024

1.08.202
23

130.08.2024

6,
[Court
[Block-T

Ne:

ICommercial

Icsccomm)
W70/2023

07.08.2023

ISIEMENS
INDUSTRY VSt
INILESH
IDPAHANUKAR

03.05.20]
24

2.07.2024|

03.07.2024

5.08.202
b
06.08.202
k

130.08.2024

Cyourt
[Block-I

N

@

Commercial

ICS(COMM)
563/2023

16.10.2023

[THREE ACES|
IGLOBAL VS
[UMA
ISHANKAR
IBHATT

[20.05.20]
24

102.08.2024}

[29.08.202
7

23.09.2024

ICourt
[Block-1

Ne

ICommercial

ICS(COMM)
l509/2022

102.09.2022

[THREE ACES
IGLOBAL VS
IMAHLE
JANAND
[FILTER
ISYSTEM

22.05.20
24

108.08.202
23

131.08.202
n

28.09.2024




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

ISH. SANDEEP YADAV

26 [SH. SANJEEV KUMARISouth 129, NewlCommercial [CS  Comm/J20.01.2023 [Canara Banko03.05.20 F F = - -
ISINGH, COMMERCIAL ICourt 74/23 s. M/s Mahaj24
ICOURT. Block-IT [Laxmi Store

29,  NewCommercial [CS Comm|31.05.2023 [Pradhumna [04.05.20F F F I L L

ICourt 1330/23 IDutt  Kaushiki24
[Block-IT s Munish|
Ohri

29,  NewiCommercial [CS Comm|26.03.2022 [Ahuja Buildersj07.05.20F F F [ L L
s

(Court [246/22 3 24

[Block-IT ICompliance
IConstructions
IContracts Pvt|

ILtd

29, NewCommercial |CS Comm|23.08.2023 [Green Line20.05.20F - F + F -
[Court 89/23 [Laminates Pvt.24
[Block-IT ILtd. Vs. M/s
[Pace Creation

29, New[Commercial |CS  Comm/j17.08.2023 [Gagan Pagrani29.05.20f F F [ = =

ICourt k79/23 Vs. Shreel24
Block-IT Giriraji ~ And)

ICo.
29, New|Commercial [CS(Com) 08.06.2022 [Mrs.  Dheeruf- 07.05.2024 F + 3 3
ICourt 370/22 [Kohli & ANR|
[Block-IT IVs.  Stabiling

[Road Solutions]

[Pvt. Ltd.
29, NewCommercial [CS(Com) 09.02.2023 [Canara Bank- 107.05.2024 F F I S
ICourt 75/23 s. Life Otho
[Block-IT
129, NewCommercial [CS(Com) 03.08.2024 [Bank of Baroda- 109.05.2024F F + - -
ICourt k48/22 s. Ajay Gupta
[Block-1T
29, New/Commercial |CS(Com) [16.08.2024 |Artheon 3 9.05.2024 F 3 F F
ICourt K61/22 [Electronics
[Block-IT IPvt. Ltd. Vs)

IBHEL
29, New/Commercial [CS(Com) 06.05.2022 [PNB Vs.- [10.05.2024 |- F + 3 3
ICourt [300/22 inesh Kumar
[Block-IT
29, NewlCommercial [CS(Com) 30.05.2022 [SBI Vs. Mr} [10.05.2024 |- F F s F
(Court 1344/22 [Zafeer Alam
[Block-IT
129, NewCommercial [CS(Com) 18.05.2022 [RSPL Limited- [14.05.2024 | F + s -
ICourt 13/22 [Vs. Sunil Store

[Block-1T




Sr.Court District Case Type Date ofPetitioner  Date of Case Management Hearing
No Registratio Name VS

n Respondent
Name

k29,  New/Commercial [CS(Com) 16.08.2022 | [15.05.2024
ICourt uo61/22
[Block-IT
29, NewCommercial [CS(Com) 20.08.2022 [Wood Craft- [15.05.2024 [ F + s s
ICourt W74/22 [Technologies
Block-IT s. Picture|

[Time Digiple:

IPvt. Ltd.
129, NewlCommercial |CS(Com) 28.02.2023 [Gabion - 16.05.2024 | F - - F
ICourt 116/23 [Technolgies
[Block-IT India Pvt. Ltd)

nd Ors. Vs

IM/s  Swastik

[Polyvinyls Pvt|

Ltd.
g,  NewCommercial |CS(Com) 03.06.2022 T F 16.05.2024 F [ F F
ICourt 1358/22
[Block-IT
29, NewCommercial [CS(Com) 19.04.2022 [Pace Creation- [20.05.2024F F + F -
[Court 247/22 s. Green Ling|
[Block-IT [Laminates Pvt|

ILtd.
29, NewCommercial [CS(Com) 09.06.2023 [Mrs.  Dheeruf- [20.05.2024} - - s s
ICourt 70/23 [Kohli & ANR|
Block-IT s.  Stabiling

[Road Solutions]

Pvt. Ltd.
29, NewlCommercial |CS(Com) 09.02.2023 [Canara Bank- 0.05.2024} F [ N F
ICourt 74/23 s. M/s Maha|
[Block-IT axmi Store
29, NewCommercial [CS(Com) l11.04.2022 [Pappu Seth Vs 0.05.2024| F F I S
(Court [232/22 ISDMC
[Block-IT
29, NewCommercial [CS(Com) 06.03.2023 [US Sales\- 4.05.2024 F F F F
ICourt 134/23 |Agency Vs
[Block-1T IMaruti

[Electroncis
129, NewCommercial [CS(Com) 20.04.2023 [SBI Vs 124.05.2024 | F + o -
ICourt [227/23 Payveer Singh
[Block-IT
129, NewCommercial |CS(Com) I31.07.2023 [[FFCO MG [24.05.2024 F + - -
ICourt Ws54/23 ICrop  Science]
[Block-IT [Pvt. Ltd. Vs

[Ruchita Redd;

[Trades
129, NewCommercial [CS(Com) 18.07.2022 [M/s R.Kf [28.05.2024F F + F -
(Court k17/22 IGupta &
[Block-IT |Associates And]

JANR Vs. M/s

[Pristine

[Publications

[Pvt. Ltd.
29, New[Commercial |CS(Com) 03.08.2022 [Neptune India- 31.05.2024 |- F + F =
ICourt ka9/22 [Ltd. Vs. R.M|
[Block-1T IControls  Pvt|

ILtd.




Sr.Court
No

District

Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing

Registratio Name VS
n Respondent
Name

ko,  NewCS/COMMER [CS/COMM/6[11-11-2022 [NEW  INDIAfi9-02-
ISHARMA, DISTRIC ICourt ICIAL 136/2022 [TIMBER 2024
WUDGE(COMMERCIAL [Block-IT ISTORE VS|
ICOURT) [HSK  INFRA|
[PVT. LTD.
ko, New/CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC [15-01- | F F 3 - [21-05-2024]
ICourt ICIAL /2023 ILIFE 2024
Block-IT ISOULUTIONS
[[NDIA P. LTD,
S AMIT|
[ENTERPRISE
IS
ko,  NewCS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | 24-04- F + s 8-05-
ICourt ICIAL B4/2019 JAGGARWAL [2024 [2024 2024
[Block-T1 S M/S|
RACING
[PROMOTIONS|
IP. LTD.
ko, NewCS/COMMER [CS/COMM/6[24-11-2022 [M/S POTHOS]21.02.20} 126-04- F + - [21-05-2024]
ICourt ICIAL 60/2022 ISOLUTIONS |24 2024
[Block-IT VS M/S D. K|
CHEMICALS
[P. LTD
o, NewCS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- | 130-04- F + F [15-05-2024]
ICourt ICIAL 2022 ICOURIER PJe024 2024
[Block-IT ILTD. \E|
ISURYA
ICARGO
ko,  NewCS/COMMER [CS/COM/619[27-07-2022 [SURYA 22-02- | F F + s 15-05-2024
ICourt ICIAL 2022 ICARGO 2024
Block-1T [FORWARDER
IS P. LTD. V§
IMERCHANT
ICOURIER P|
[LTD.
ko, NewlCS/COMMER [CS/COM/65 [19-11-2022 |STATE BANK|28-02- | I F F o [10-05-2024|
(Court ICIAL /2022 IOF INDIA VSj2024
[Block-IT [RAJ KUMAR
ko, New|CS/COMMER [CS/COM164/|02-03-2022 [SUNIL 05-04- S F F I [DISPOSED
(Court ICIAL 2019 [KUMAR VSi2024 N 06-04-]
[Block-IT RIGHI GUPTA| [2-24
IDIRECTOR
ko, New/CS/COMMER [CS/COM/12/|05-01-2024 [NEERAJ  VShi9-04- | - F F - [15-05-2024]
ICourt ICIAL 2022 MS FNP]2024
[Block-1T [ESTATE
ko,  NewCS/COMMER [CS/COM/40 |03-07-2023 [MAMCHANDI [24-04- [ F F F F F
ICourt ICIAL 13/2023 VS M/Sieo24
[Block-IT JEURONET
ISERVICES
INDIA
1o, NewlCS/COMMER [CS/COM/60 [26-08-2023 [[V 130-05- | - - - - -
(Court ICIAL 9/2023 ICOMMUNICA [2024
[Block-IT [TION VS|
PAKSON LTD.
ko, NewCS/COMMER [CS/COM/45 [31-07-2023 [M/S RISHI]28-05- | - F + F -
ICourt ICIAL 2/2023 IPACKAGING [2024
[Block-IT S M/S ACRO|
[TECH
INFRASTRUC
[TURE
[28|SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK|CS(COMM) (781/23 22-08- REE 04-05- [01-06- |01-06- [22-07- [22-07- l09-07-
WUDGE it 2023 OKULAM [2024 [2024 2024 2027 2024 2024
HIT AND|
INANCE
0. P LTD|
s M
ISCOVER
onne




Sr.Court

No

District

Court
Room

Case Type

Case No.

Date

Registratio
n

of Petitioner

Name VS
Respondent
Name

Date of Case Management Hearing

MS. NEELAM
IDISSTRICT JUDGE
[30|SH. AJAY KUMAR JAIN ISOUTH-EAST
131 [MS. ANU GROVER BALIGA [SOUTH-EAST[21 ICOMMERCI [CS(COMM) [10/4/23 IMADHU l4/19/24/on behalfnot yetnot  yett s IPE 5,6,8,9
IAL SUIT 919/2023 IGUPTA Vs, lof defifiled filed JAug. DE|
AMMU ffiled on| [20.08.24
IAND [27.05.202 F. Arg
[KASHMIR %3 [24.09.202|
[BANK LTD u
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 Commercial [CS 13-03-2019 [GIRISH 06-05- |-- - - - - -
[Suit (COMM)/3 HASIN Vsj2z024
19/2019 'HANDER
A
[Commercial [CS 24-01-2023|M/S RIC[18-05- |- - - - - -
[Suit (COMM)/8 [PROJECTS [2024
16/2023 [PVT. LTD. Vs|
IM/S NBCC|
INDIA LTD.
[Commercial |CS 20-11-2023 [AR KAY|27-05- |- - - - - -
ISuit (COMM)/1 IMEDICOS |2024
l062/2023 IPVT. LTD. Vs
IDHANI
[HEALTHCA
|RE LTD.
ICommercial |CS l04-07- NTERO 28-05- |- - - - - -
[Suit (COMM)/6 [2023 EALTHCA [2024
|06/2023
OLUTIONS
RIVATE
IMITED Vs
ONTINENT
AT CADC
133 [MS NIRJA BHATIA ISOUTH-EAST
134 |SH. RAJESH KUMAR SINGH |[SOUTH-EAST |23 ICOMMERCI [NIL [NIL INIL [NIL [NIL [NIL [NIL INIL INIL INIL
IAL CASE
|COMMERCI NIL [NIL INIL [NIL [NIL [NIL [NIL INIL [NIL [NIL
IAL CASE
[ICOMMERCI [NIL (NIL INIL INIL (NIL (NIL INIL INIL (NIL (NIL
AL CASE
[ICOMMERCI [NIL (NIL INIL (NIL (NIL (NIL (NIL INIL (NIL (NIL
IAL CASE
|COMMERCI [NIL [NIL INIL [NIL [NIL [NIL [NIL INIL [NIL [NIL
IAL CASE




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

35[SH. RAJ KUMAR TRIPATHI,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 [SH. ARVIND KUMAR,[EAST 12 [RECOVERY [365/2023  [23-09-2023 [SAANJH 02-05- | . F. . IP.E.-16-05-
[DISTRICT JUDGE, ICREATE 2024 2024 D.E.-|
ICOMMERCIAL COURT-02 [YOUR WORLD| [27-05-

IVS. N V| 2024,
IMULTISTORE [FINAL
IARGUMEN|
[T-05-06-
12 [RECOVERY [194/2023 25-05-2023 [M/S 02-05- . IP.E.-21-05-
[INNOVATE [2024 12024 D.E.q
[NDIA VS| 1-06-
IM/S A AND S 2024,
IGLOBAL [FINAL
[FREIGHT JARGUMEN|
ISOLUTIONS [T-05-06-
IDY'T T T LY
12 IRECOVERY [375/2023 09-10-2023 [MERAJUDDI (09-05- IP.E.-28-05-]
IN'VS. MOMIN [2024 2024 & 07+
l06-2024
ID.E.-05-
[07-2024 &
8-07-
2024,
loTarAT
12 [RECOVERY [00/2023 [29-05-2023 [CANARA 13-05- IP.E.-29-05-]
IBANK VS.|2024 2024 D.E.q
ISANJEEV [02-07-
ITOMAR 2024
[FINAL
IARGUMEN(
[T-09-07-
12 [RECOVERY [275/2022  |07-09-2022 [ANIL KUMAR[16-09- IP.E.-01-06-|
IGOYAL  VSlJeo23 2024 D.E.-
ADAN 1Al 6-07-
[BANSAL 2024
IFINAL
IARGUMEN|
[T-16-07-
12 [RECOVERY [16/2022 15-01-2022 [AAMIR 20-05- IP.E.-20-07]
INASEER  VS|2024 (2024 D.E.-
IMOHAMMAD 3-08-
ZULFIQUAR 2024
[FINAL
IARGUMEN(
[T-17-08-
12 IRECOVERY |o5/2024 06-01-2024 [NISHI GUPTAJ]21-05- [P.E.-15-07-
S. VIJAYj2024 2024 D.E.-
[KUMAR [05-08-
12024
[FINAL
JARGUMEN|
[T-27-08-
12 [RECOVERY [319/2023 29-08-2023 [CANARA [22-04- [P.E.-25-07-
[BANK VS. M/Sj2024 [2024 D.E.-|
IBOLT [20-08-
[ENTERPRISE 2024 &28-
S 8-2024
[FINAL
JARGUMEN|
e

137|SH. CHANDRA SHEKHAR,EAST 101 ICS Comm [203/2023  [02-06-2023 [SEEMA VSi30-05-  [18-09-2024[18-09-2024[18-09- 5-11-2024 [26-11-

[IDISTRICT JUDGE, IGARG 2024 2024 2024
ICOMMERCIAL COURT-02 IPROPERTIES

138 |SH. SANJEEV KUMAR|North-East  [201 ICS °S(COMM)- [STATE 03.05.2024  [WITHIN[YES INO 3 DAYSTrO BER4-05-

[MALHOTRA, DISTRICT]| (COMMERCI [83/2023 IBANK OH 10 DAYS IPRIOR TOHEARD ON[2024 -
WUDGE (COMMERCIAL)-01 IAL)/CIVIL INDIA VS| [FINAL [12-07-2024 [P.E. 01
IRAJENDER IARGUME 06-2024
IKUMAR NT - D.E. 12
07-2024
- FINAL
ADCTIVT
ICS ICS(COMM)- [BANK OH13.05.2024 [WITHIN|YES INO 3 DAYSTO BEj04.06.20
(COMMERCI [113/2023 [MAHARASH lo DAYS [PRIOR TOHEARD ONf24 — D.E|
IAL)/CIVIL [TRA VS| [FINAL [11-07-2024 [11.07.202
AMIT IARGUME u— FINAL
ISINGH INT JARGUME]
INTS
39 [SH. BRIJESH KUMAR GARG [Shahdara 1301, New/CS(COMME [Framin [Listing offAffidavit [Affidavit Written |Oral (Other
ICourt [RCIAL) ig  theWitness jof lof Argument Argume [Stages/H
Building lissues [Evidence [Witness s mts learing
[Date




Sr.Court
No

District

Court
Room

Case Type

Case No.

ICS
COMM.)
1648/2023

Date of Petitioner
Registratio
n

23-12-2023

Name VS
Respondent
Name

[Shree

Date of Case Management Hearing

05/01/2]
024

INot Filed

INot Filed

INot Filed

IPE:

130.05.202)

%3 &
31.05.202
4 DE|
4.06.20
124 &

a

ICS(COMME
[RCIAL)

CS
COMM.)
1317/2021

l09/01/202:

M/s Veer]
ndustries
s. Sh.,|
atender
umar Jain

22.05.2
024

INot Filed

INot Filed

INot Filed

INO

INO

PE:
3.07.202]
4 &
104.07.202]
7] and)|
[DE:

11.07.202

P

ICS(COMME
[RCIAL)

ICS
COMM.)
1629/2023

18-12-2023

yan Singh|
s. Sandeep
areen

28.05.2
024

INot Filed

Not Filed

INot Filed

INO

INO

[PE:
15.07.202
“u &
16.07.202
4> DE
18.07.202
4 &

lto[MS.  KIRAN  BANSAL),
IDISTRICT JUDGE,|
(COMMERCIAL COURT)

IShahdara

[ROOM
INO 208

ICOMMERCIA|
IL

ICS (COMM
630/2023

18-12-2023

IMasterji
Garments
through Kart:
[Pradeep
[Bansal) Vs
Myra Syr:
[International

07.05.20
24

INOT
[FILED

INOT
IFILED

INOT
[FILED

INO-

INO

l12-07-2024

[ROOM
INO 208

ICOMMERCIA|
IL

CS (COMM
03/2024

06-02-2024

IBank of Barodaj
/s janaki

08.05.20
24

FILED

FILED

FILED

es

es

[03.06.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
Ib44/2023

22-12-2023

ee Pee Fabric|
Pvt Ltd Vs
[Fagir ~ Chand)
[Ravinder Aror:

09.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO

7.06.2024]

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
k11/2023

18-08-2023

JROBOTECH
IPVT LTD Vs
[FR AGNEL
ISCHOOL

[10.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

[12.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

ICS (COMM)
k12/2023

18-08-2023

ISARAOGI
ISUPER SALES]
IPVT. LTD. Vs
JATA
ISHANKAR
IPRASAD

[10.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

03.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
60/2023

120-01-2024

[k Associates
[Private
ILimited \E
[Fashion  Bul
[Private
[Limited

16.05.20
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO

03.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
613/2023

05-12-2023

IMohan Lal
IGupta Vs
IMahagun India]
IPvt Ltd

[20.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

6.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

8/2023

[13-02-2023

SH. VISHWA
BANDHU @
IVISHWA
BANDHU V4
SMT. ROOPA
IYER

02.05.20]
24

INOT
[FILED

INOT
IFILED

INOT
[FILED

INO-

INO

16.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

ICS (COMM)
614/2023

05-12-2023

[Shri Bhagwat
[Projects Pt}
ILtd Vs
INexgeninfraco
Private]
[Limited

[20.05.20]
24

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

[06.07.2024

[ROOM
INO 208

ICOMMERCIA
IL

CS (COMM
577/2023

18-10-2022

M/S ADWAY|
[PRINT
ICONCEPTS
PVT. LTD. Vg
IM/s
VICTRONICS
ICOMMUNICA

[21.05.20
24

Irianie

INOT
[FILED

INOT
[FILED

INOT
[FILED

INO-

INO

9.07.2024
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ICOMMERCIAICS (COMM)24-08-2023 [SANJEEV 22.05.20 18.07.2024
INO 208 L k34/2023 IAGGARWAL [24 [FILED [FILED IFILED
IPROP OF M/S|
P S|
[POLYMERS V5|
[PRASHANT
IGUPTA PROP|
o AL
[ROOM ICOMMERCIAICS (COMM)09-01-2024 [Manju Dua Vs22.05.20[NOT INOT INOT INO- INO 8.07.2024]
INO 208 |L 24/2024 inesh Jainf24 [FILED [FILED [FILED
|And Sons
[ROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vsf27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 87/2023 [TULSI 24 [FILED [FILED [FILED
[KUMAR
[ROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vs27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 188/2023 AMAN 24 [FILED [FILED [FILED
[PANDEY
|IROOM ICOMMERCIAICS (COMM)i22-02-2023 [ALOK JAIN Vs27.05.20NOT INOT INOT INO- INO 18.07.2024
INO 208 |L 89/2023 JANIL KUMAR [24 [FILED [FILED [FILED
[ROOM ICOMMERCIA[CS (COMM)ji4-11-2022 [CANARA 27.05.20[NOT INOT INOT INO- INO [11.07.2024
INO 208 |L 631/2022 [BANK Vsf24 [FILED [FILED [FILED
[KRISHNA
IGARMENTS
[ROOM ICOMMERCIAICS (COMM)20-09-2023 [SANDEEP 27.05.20NOT INOT INOT INO- INO [20.07.2024
INO 208 |L k69/2023 IRATHI 24 [FILED [FILED [FILED
IAUTHORIZED|
[REPRESENTA
[TIVE M/S|
IRATHI
[ENTERPRISE
N AY AL
[ROOM ICOMMERCIAICS (COMM)10-10-2023 [PUNJAB 27.05.20[NOT INOT INOT INO- INO [10.07.2024
INO 208 |L I506/2023 INATIONAL |24 [FILED [FILED [FILED
[BANK Vs
IKAMAKSHI
IMAHAJAN
ISOLE
[PROPRIETOR
L wrernpi
41 [SH. SURENDER S. RATHI [Shahdara 1303, Ne Eraming IListing  ofjAffidavit offAffidavit offWritten lOral IOther
ICourt the itness  [Evidence itness |Arguments [Argument|Stages/Hea
[Building lissues Is ring Date
ICS 21-03-2024 [VATSAL 15-05- 05-08-
COMM)/18 IMITTAL V2024 2024
/2024 ANDNA
PJAIN
°S 04-04-2024 [PUNJAB 09-05- [25-07-
COMM)/215 INATIONAL 2024 2024
2024 [BANK Vs
[kamakshi
Imahajan
ICS 12-02-2024 [The  Nainitallo6-05- 02-08-
COMM)/103| [Bank Limitedj2024 2024
2024 s Shivansh
JAnand
ICS 12-02-2024 [The Nainitalli7-05- l02-08-
COMM)/104| Bank Limitedj2024 2024
2024 s Ons|
[Tradelink
Through  Ani]
[Rastogi
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ICS 28-03-2024 [AKSHAY JAIN[16-05- l05-08-
COMM)/201| s KUMAR2024 2024
2024 [TEXTILES

ICS 01-02-2024 [M/S S.BJ22-05- l09-07-
COMM)/87/| ISALES 2024 2024
2024 ICORPORATIO
IN' Vs TARUN|
[KUMAR
IGOYAL

ICS 29-02-2024 [M/S  GREAT[21-05- 07-06-
COMM)/152 [FOAM 2024 2024
2024 [PRODUCT
ILLP Vs
[BIKRAM
ISINGH

ICS 13-03-2024 [SONU JAIN Vs[29-05- 18-05-
COMM)/168| IDHIRENDER [2024 2024
2024 ISINGH @

IBUNTY
ISISODIYA

l42[Sh. Pawan Kumar Matto DJ[Shahdara
(COMM-04)

kU3 MS. PREETI  AGARWAI|North-West 406 ICivil ICS COMM-+25.11.2021 [SUDHIR 6.05.2024)
IGUPTA, DISTRICT JUDGE, lb50/2021 [KANSAL VS|
(COMMERCIAL COURT) ANOJ
[KUMAR

ICS COMM-20.09.2022 PJAGRITI 106.04.2024]
[752/2022 IPLASTICS
ILTD VS|
JAARAV
[PACKAGING
[PVT. LTD

ICS COMM-+26.04.2019 [M/S R S| [07.05.2022
llo7/2019 [POLYMERS
VS M/S NEW|
IPUNJAB
JAGRO CO|
JAND ORS

ICS COMM-22.02.2022 [M/S PANNU| 8.05.2024
120/2022 CAR RENTAIL
[PVT LTD VS
THE NEW|
INDIA

JASSURANCE
O LTD

ICS COMM-22.02.2022 [M/S PANNTU| 8.05.2024
l121/2021 ICAR RENTAL
[PVT LTD V§
[THE NEW|
[INDIA

JASSURANCE
ICO LTD

S COMM-22.02.2022 [M/S PANNU| [08.05.2024}
122/2022 ICAR RENTAL
[PVT LTD V§
THE NE
[[INDIA
JASSURANCE
ICO LTD

ICS COMM-18.12.2020 0S [09.05.2024
[270/2020 [TECHNOLOGI]|
[ES (INDIA)P|
LTD \E
IPRAVEEN
[KUMAR
[KATIYAR

ICS COMMH+17.03.2021 [PRITAM 9.05.2024
[207/2021 [KUMAR
IMITTAL AND|
JORS. \E
ISAURABH
[TANWAR AND|
JANR
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ks5/23

[Union Bank of|
[India

ICS COMM-+15.01.2020 [M/S DIWAN| 13.05.2024
[20/2020 UNDHRA
[BROS P LTD|
S AJAY]
[KUMAR
ICS COMM-+09.05.2023 [PARMA NAND| 14.05.2024
65/2023 ISINGH \E
EENA
ICS COMM-+24.03.2021 [SHAKTI [21.05.2024
[246/2021 [BHUSHAN V§|
/S ELIN|
JELECTRONIC
ILTD
ICS COMM-+27.08.2024 [GOODLAYS 21.05.2024
[706/2022 ICREATIONS P|
ILTD \E|
ISANDEEP
IGUPTA
ICS COMM-05.09.2019 [M/S 27.05.2024
325/2019 [HINDUSTAN
ICOCA-COLA
[BEVERAGES P|
ILTD VS M/S|
IR. N
ICHADDHA
AN 0Q AN
ICS COMM-+06.08.2022 |GAURAV [29.05.2024
658/2022 [KUMAR
ISINGH \E|
IDEVENDER
[KUMAR
ISHARMA
44 [SH.VINOD YADAV 1316 ICivil ICS/Comm./2[23.07.19 [Tushar Tayal 01.05.24
23/19 s. Punit Bhol
°S/Comm./5[11.07.23 IPNB Vs. Sanjul 01.05.24
5/23 IDevi
ICS/Comm./313.09.18 ISmitz  Polyte: 02.05.24
166/22 [Pvt. Ltd. Vs
IM/s Smitz
Marketing
ICS/Comm./3[15.07.21 Harish  Johai| 2.05.24
5/21 s. M/s Smit
[Polytex Pvt)
ILtd.
°S/Comm./4[25.05.22 IShri  Manish| 02.05.24
uo6/22 IGoyal Vs. Shri
[Sanjeev
adhwa
ICS/Comm./1]09.03.21 IM/s C. [03.05.24
91/21 [Product
India) Ltd. Vs|
IM/s M.K|
[[ndustries
ICS/Comm./8/07.11.22 IRaj Kumar Vs 6.05.24




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
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ICS/Comm./1/04.03.23 IM/s [06.05.24
[70/23 rading Co. Vs
IM/s  Paragon|
[Paper
[[ndustries LLP|
& Ors.
ICS/Comm./8|11.12.23 ikas Jain Vs 6.05.24
6/23 hreya Sehgal
ICS/Comm./618.08.23 eer Sing] 8.05.24
4/23 [Saini Vs. Life
Cure  Products|
[Pvt. Ltd.
ICS/Comm./4[27.01.24 [Pawan Kumal [08.05.24
7/24 S. Prince|
[Khan
ICS/Comm./2/03.04.23 JAarti Goyal Vs [09.05.24
k6/23 “hetan Pahw:
JAnd Anr.
ICS/Comm./2(01.04.21 [Bhim Sai [13.05.24
0/21 IGuglani Vs
/s Bhasin|
IConstruction
ICo. & Ors.
ICS/Comm. /1 [20.02.23 Bank of Barod: [13.05.24
ko/23 s. M/s P.§
[Enterprises
°S/Comm./5[14.08.23 [Shiv__ Shankar [14.05.24
4/23 s. Tata Power
IDelhi
IDistribution
Ltd.
ICS/Comm./2[16.03.21 IM/s  Nexge [15.05.24
4/21 [Fluoropolymer
I Pvt. Ltd. Vs|
IGenmex
[Enterprises
ICS/Comm./7[23.09.23 ISiddharth [16.05.24
l20/23 IGupta Vs
IGaruda
IConstruction
|And
[Engineering
[Pvt. Ltd.
°S/Comm./8[18.05.24 Pagatjit 18.05.24
188/22 [Industries Ltd|
s. Siwa
IMarketing Pvt|
ILtd.
ICS/Comm./4|01.09.21 ISterile  Indis 20.05.24
36/21 [Pvt. Ltd. Vs
[Oscar
[Remedies Pvt|
Ltd.
ICS/Comm./7[26.08.22 [Erasmith 22.05.24
0/22 [Technologies
P) Ltd. Vs. F
[Infotech  Pvt|
Ltd.
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ICS/Comm./9[16.12.22 -1 Infoctech| 22.05.24
l1/22 [Pvt. Ltd. Vs

[Erasmith

[Technologies

[Pvt. Ltd.
ICS/Comm./4/05.07.23 [Hardeep [22.05.24
6/23 [Kumar Batral

s. Kalu Ram|

[Dhingra
ICS/Comm./4|05.07.23 [Hardeep [22.05.24
87/23 [Kumar Batra

JAnd Sons Vs

[Kalu Ra

[Dhingra
ICS/Comm./8[16.12.23 [Leayan Global [24.05.23
7/23 Pvt. Ltd. Vs

JAvinash Kr|

IChawla
ICS/Comm./8/08.12.23 [Rattan Lal 25.05.24
182/23 JAggarwal Vs,

IM/s Battla

Motels Pvt,

ILtd.
ICS/Comm./1[15.03.21 IM/s  Katyani 27.05.24
196/21 [Exports Vs

irah Bellg

INaturals ~ Pvt|

Ltd.
ICS/Comm./1[10.03.22 /s Oma 27.05.24
Bo/22 Shoaib  Yawa

Ltd. Vs. M/s

IPVR Global

[Trading

ICompany And}

IOrs.
°S/Comm./5(04.07.22 /s Advance] 27.05.24
133/22 entillation

IPvt. Ltd. M/s

ISN'S

IConstruction

IPvt. Ltd. And|

JAnr.
ICS/Comm./5[11.07.22 JAshwani 27.05.24
u8/22 [Kumar Vs

IScraft Products]

[Pvt. Ltd.
ICS/Comm./5/09.11.21 IM/s Balajil 28.05.24
8/21 [Enterprises Vs|

/s Latals

IConstruction

ICo.
°S/Comm./2[24.03.22 /s Kriday] 29.05.24
4/22 Plywood

[[ndustries Pvt|

ILtd. Vs. Gya

[Plywood

ICentre And|

JAnr.
ICS/Comm./2}26.03.22 [[CICI Bank 29.05.24
l4/22 Ltd. Vs|

[Kuldeep
ICS/Comm./5/09.06.22 Texzium 29.05.24
12/22 [[nternational

IPvt. Ltd. Vs

ISRC Natura

Products Ltd.
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ICS/Comm./4[25.05.22 IShri  Manis| 0.05.24
6/22 Goyal Vs. Shri
ISanjeev
adhwa
ICS/Comm./8|12.10.22 INapin  Impe: 30.05.24
0/22 [Ltd. Vs. Ultre
[Industries
ICS/Comm./6[12.09.23 IM/s Star Food) 30.05.24
77/23 [Products Vs
Tahalaxmi
[Food Products
ICS/Comm./2[22.03.2022 [M/s Goyal I31.05.24
0/22 Traders Vs
IM/s Amal
[Udyog And|
IOrs.
ICS/Comm./3(02.05.23 [Pratibha Vs 1.05.24
W2/23 /s Clame
[Healthcare (P)
ILtd.
ICS/Comm./923.12.23 State Bank o] 31.05.24
[26/23 [[ndia Vs
[Sunny
IBhardwaj
l45 [SH. GORAKH NATH|North
IPANDEY, DISTRICT JUDGE|
((COMMERCIAL)
l46[SH. PANKAJ GUPTA,SOUTH 603 ICommercial [CS COMM{12.01.2024 [CHANDAN [02.05.20/09.05.2024[16.05.2024 [16.05.2024|NIL INIL INIL
IDISTRICT JUDGEWEST suit 31/2024 IPRADHAN VSi24
((COMMERCIAL) IATUL PRATAP|
ISINGH
1603 Commercial |ICS COMMJ20.03.2024 [PUNJAB 06.05.20[13.05.2024 [20.05.2024[20.05.202 [NIL INIL INIL
uit 160/2024 INATIONAL |24 23
IBANK \E|
[RUPDEEP
IKAUR
603 ICommercial |[CS COMM/17.11.2023 [SUBIR 07.05.20[14.05.2024 [28.05.202428.05.202 [NIL INIL INIL
fsuit 529/2023 IBORKER  VSi24 7
[BHARTIYA
[EXPORTERS
603 ICommercial |[CS COMM16.01.2024 [DEEPA [13.05.20 [20.05.2024/03.06.2024/03.06.202 [NIL INIL INIL
fsuit [28/2024 IKASHYAP VSi24 23
[RGNIA
IDERMASUTIC
AL PVT. LTD.
603 ICommercial |[CS COMM.19.12.2023 [ASHOK [13.05.20 [20.05.2024(10.06.2024[10.06.202 [NIL INIL INIL
uit 558/2023 IKUMAR  VSi24 ¥
IVISHAL
[PREMCHAND
[TAWDE
603 ICommercial |[CS COMM12.02.2024 [MOHIT VSi15.05.20 [22.05.2024[12.06.2024 [12.06.2024NIL INIL INIL
fsuit [77/2024 IVINAY SAGAR |24
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1603 ICommercial |[CS COMM.19.04.2024 [RAJNI [15.05.20 [22.05.2024[29.05.2024[29.05.202
suit [220/2024 IDOBHAL VSi24 4
IMEENAKSHI
[PANT
603 Commercial [CS COMM.16.01.2024 [HYUNDAI 20.05.20[27.05.2024 [03.06.2024/03.06.202 [NIL INIL INIL
uit 18/2024 IMOTOR 24
INDIA VS
VIJAY
[KHANNA
03 ICommercial |CS COMM.[26.03.2024 [STATE BANK[20.05.20[27.05.2024 [03.06.2024/03.06.202 [NIL INIL INIL
lsuit 175/2024 IOF INDIA VSi24
ISHRIYA
ISINGH
1603 ICommercial |[CS COMM./[26.02.2024 [EAGLE EYE[20.05.20[27.05.202404.06.2024/04.06.202 [NIL INIL INIL
suit 112/2024 ISECURITY 24 23
IAND
ICONSULTANC]
14 \E|
IDYNAMIC
JAURA LLP
1603 Commercial |CS COMM01.05.2023 [UNION BANKI21.05.20 [28.05.2024/04.06.2024/04.06.202 [NIL INIL INIL
uit [220/2023 IOF INDIA VSi24
PUST JOLLY
03 ICommercial |CS 12.10.2021 |[UNION BANK|22.05.20[29.05.2024/06.06.2024/06.06.202 [NIL INIL INIL
Isuit ICOMM245/2 IOF INDIA VSi24 23
21 /S S.N|
[ENGINEERIN
G
03 ICommercial |CS 23.02.2024 [SAAMAG 22.05.20[29.05.2024[06.06.2024/06.06.202 [NIL INIL INIL
suit ICOMM.95/2 [EXIM PVT |24 23
24 ILTD. VS
IRAKSHA
ISUPREME
ICAMOFLAGE
[PVT. LTD.
603 [Commercial [CS COMM,20.01.2023 [BANK OF|24.05.20[31.05.2024 [10.06.2024 [10.06.202 [NIL INIL INIL
fsuit b57/2023 INDIA VSi24 b
INITIN ARORA|
1603 Commercial [CS 24.02.2024 [AXIS  BANK29.05.20(05.06.2024(13.06.2024 [13.06.2024NIL INIL INIL
uit ICOMM.94/2 ILTD. VSj24
024 IMANISH
ISHARMA
47 [VIKAS DHULL, DISTRICT] 1613 ICommercial |CS 14.02.2024 [State Bank off01-05- [06.06.2024/06.06.2024/06.06.202 [10.07.2024 [10.07.202/03.07.2024
WDUGE, COMMERCIAL| lsuit Comm)/86/ lIndia V2024 h l
ICOURT-02 2024 [Dinesh Ki
IDonia
1613 ICommercial [CS 22.03.2023 [Anil Jain Vs08.05.20[31.05.2024 [31.05.2024 [31.05.2024/10.07.2024 [10.07.202/04.07.2024
suit Comm)/144 IMayuri 24
2023 [Mahendru
1613 ICommercial [CS 12.09.2023 [LOUIS 0.05.20[16.07.2024 [16.07.2024 [16.07.2024/07.08.2024 [07.08.20 [24.07.2024
uit Comm)/425 UITTON 24 24
2023 IMALLETIER
S SHREY]
[KATYAL
JOWNER  OF
[FASHION
loror o
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48 [SH. AMIT BANSAL, ICommercial |[CS(COMM) [28.09.2022 [THE 07.05.20| [FOR
[DISTRICT JUDGE), [Suit K62/2022 INAINITAL 24 JADMISSIO
ICOMMERCIAL COURT-03 [BANK VS| N AND|

IGAYATRI [DENIAL
IDEVI IOF
IDOCUMEN|
TS
1614 Commercial [CS(COMM) [30.05.2023 [M/S SING20.05.20[PE- NIL NIL INIL INIL NIL
[Suit [269/2023 JAND SMILEj24 [19.07.2024
[FASHION VS & DE-
IM/S  GAUR]| [29.07.2024
[ENTERPRISE
IS
14 ICommercial |CS(COMM) [20.10.2023 [NARENDER [20.05.20[PE- INIL INIL INIL INIL INIL
[Suit u87/2023 [KUMAR GADIi24 [15.07.2024
s. DELHI| & DE-
IDEVELOPME [24.07.2024
INT
JAUTHORITY
1614 ICommercial |[CS(COMM) [18.09.2023 [RAHUL 22.05.20[PE- INIL INIL INIL INIL INIL
[Suit k32/2023 IGUPTA Vsl24 [10.07.2024
IMANISH & DE4
ICHADHA [24.07.2024
1614 Commercial |CS(COMM) [07.02.2023 [SHAMBHU [31.05.20 [PE- INIL INIL INTL INIL INIL
[Suit 67/2023 JAGGARWAL |24 [12.07.2024
S  GLOBUS| & DEA
[HOLIDAYS [19.07.2024

ko [SH. RAKESH PANDIT SOUTH 509 ICS(COMM) [184/2019 16.11.2019  [KL ARORA VS[06.05.20[17.08.2024 [NIL INIL INIL INIL INIL
[DISTRICT JUDGE,|WEST [DD 24
ICOMMERCIAL COURT-03 [INDUSTRIES

509 [CS(COMM) 9/2023 03.01.2023 [VIMLA 07.05.20[03.06.2024|NIL INIL INIL INIL INIL
[BHATIA VS24
ISUNIL
[KUMAR

509 ICS(COMM) [335/2023  [21.07.2023 [KARNATAKA [10.05.20[03.06.2024[NIL INIL INIL INIL INIL
[BANK VSj24 IPE
[INDERJEET
IGROVER

509 ICS(COMM) |554/2023 [14.12.2023 [[INDOLOG 10.05.20[06.06.2024[NIL INIL INTL INIL INIL
[LOGISTICS |24 [PE
[PVT LTD VS
[KANCHAN
'ANIYA PVT]
[LTD

509 ICS(COMM) [264/2023  [27.05.2023 [AXIS BANK VS}20.05.20[02.07.2024NIL INIL INIL INIL INIL
[KEWAL 24 [PE
[KHARBANDA

509 ICS(COMM) |56/2023 130.01.2023 [SAILENDER [30.05.20/09.07.2024[NIL INIL INIL INIL INIL
ISOLANKI ~ VSf24 IPE
OGESH
IMALIK
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